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(2) TFunds are released under centrally sponsored schemes in the form of

grants-in-aid as per provisions of the General Financial Rules.
Employment generating schemes in rural areas

T5115. SHRI BHAGAT SINGH KOSHYARI: Will the Minister of RURAL
DEVELOPMENT be pleased to state: .

(a) the details of the employment generating schemes being implemented by
Government in rural areas of the country;

(b) whether these schemes have been able to achieve the target for

providing jobs to the unemploved rural youths;
(¢) if not, the reasons therefor; and

(d) the positive steps taken or proposed to be taken by Government in this
regard?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI PRADEEP JAIN): (a) The Mimstry of Rural Development 1s implementing
through State Governments and Union Territory Administrations the major
employment generating schemes namely Mahatama Gandhi National Rural
Employment Guarantee Act (MGNREGA) and Swarnjayanti Gram Swarojgar Yojana
(3GSY)/National Rural Livelihood Mission (NRLM) for wage and self-employment

respectively for people living in rural areas.

(b) to (d) Mahatma Gandhi National Rural Employment Guarantee Act
(MGNREGA) 1s demand driven scheme which provide 100 days guarantee of
employment to any adult members of rural household in a financial year who is
willing to do unskilled and no physical target is fixed under MGNREGA. Under
Swarnjayanti Gram Swarojgar Yojana (SGSY )/National Rural Livelihood Mission
(NRLM) state-wise total physical target of beneficiaries to be assisted are fixed and
separate target for unemploved vouth are not earmarked.

SHORT NOTICE AND QUESTION
Kerosene quota for Kerala

12. SHRI K.N. BALAGOPAL: Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether the Government has reduced the Kerosene quota for Kerala;
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(b) if so the details thereof;

(¢) Whether fishermen 1s getting adequate quota for theirr fishing vessels;
and

(d) if so, the number of fishermen getting kerosene quota?

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI R PN. SINGH): (a) to (d) A Statement is laid on the Table of
the House.

Statement

(a) and (b) Yes Sir, PDS Kerosene quota for Kerala has been rationalized
based on LPG coverage and per capita ceiling for non-LPG population. It has been
reduced by 76,932 KL in Financial Year 2012-13 over the previous year.

(c) and (d) No separate allocation of PDS Kerosene is made by Government
of India, Ministry of Petroleum and Natural Gas for fishermen. Under the Kerosene
{Restriction on Use and Fixation of Ceiling Price) Order 1993. PDS Kerosene 1s to be
used only for cooking and illumination purpose. Any Separate SKO allocation for
the fisheries sector within the state is to be adjusted/given by the concerned State

Government within its overall SKO allocation.

SHRI K N. BALAGOPAL: Sir, in Kerala, earlier, the subsidized PDS kerosene
was given to nearly 50 lakh families. Now, because of the Total Electrification
Programme, this number has come down to around 9 lakhs. Also, kerosene quota
has been reduced, and a very meagre amount of kerosene is being given to the
State. Now gas 1s also not available easily. | would like to know whether the
Government will consider increasing the kerosene supply to families so that all
families would get, at least, two or three litres of kerosene, which was being given

earlier.

SHRI R.PN. SINGH: Sir, PDS kerosene is used for cooking and illumination.
The question that is being raised by the hon. Member is about fishermen. I can
assure the hon. Member that if Kerala wants extra kerosene, we can supply them
non-PDS kerosene. Whatever quantity of non-PDS kerosene they want for
fishermen, we can supply. Like, Tamil Nadu who had also required non-PDS
kerosene for their fishermen, and they reduced the sales tax on that so that it would

be helpful to the fishermen.

SHRI K.N. BALAGOPAL: Sir, [ asked about quota for families because, earlier,
the fishermen quota was allotted from the PDS quota for the households. Now,
because of the Total Electrification Programme which we have mmplemented, our

quota was reduced compared to other States. Secondly, I want to know whether
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fisheries come under agriculture. Is any State getting the subsidized quota of
kerosene for agriculture? And, since fisheries, including deep-sea fisheries, come
under agricultural activity, I would like to know whether subsidized kerosene can be

given to fishermen.

SHRI R.PN. SINGH: Sir, we are not supplying PDS kerosene for any
agricultural purposes. As [ have mentioned earlier, PDS kerosene 1s only for cooking
and illumination purpose. We are supplying PDS kerosene quota for these two
primary purposes. The hon. Member had asked as to why the quantity of kerosene
to Kerala is being reduced. We have rationalized the quantities of kerosene being
supplied to all the States, and that is, by a three-step procedure which the
Government has introduced. The first are the States/UT who had not lifted kerosene
during the first two quarters of 2011-12 signifying excess supply over demand, the
allocation has accordingly been reduced by the un-lifted SKO quantity of kerosene.
In Kerala, it was nil. So, we have not reduced it according to this category. In the
second category, with the increase in LPG coverage across the country, it 1s natural
that the requirement of cooking fuel, PDS kerosene, would reduce, and that the
allocation of kerosene to States need to be modified accordingly. Thereafter, it is to
be seen whether the LPG coverage is beyond the national average. The national
average 1s 59 per cent, while, in Kerala, the a average LPG coverage was to the
extent of 97 per cent. Since the LPG coverage is over the national average, the
allocation has been reduced by liming SKO for new SBC reconnections at 24 litre/
annum and nil for the new DBC connection. The actual reduction has been made of
only 75 per cent of the actual LPG spread to allow for errors such as multiple
connections. Wherever it has been found to be more than 90 per cent, we have
rationalised it to just ten per cent of the total population of the State/UTs allotted
kerosene accordingly. Under this procedure, the cut in Kerala has been about 28,370
kilolitres, and I can assure the hon. Member, if any dubious connections or any
wrong, duplicate connections of LPG are found and cancelled by the Government of
any State, we will supply the equivalent amount of PDS SKO to the state at the rate
of 36 litres. There is a large variation in the scales of kerosene allocation adopted by
different States across the country, and, therefore, the allocation process has been
standardised to 36 litres per capita per year to non-LPG population. Accordingly, the
cut in Kerala has been 48562 kilolitres, and in the same way, this has been
introduced in all the States of India, which leads to about 39 per cent reduction in
Kerala, while T and K, North-East States and the Islands have been left out of these

schemes.
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